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Floating Plateform

5382. SHRI ANANT DAVE: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that Kandla
Port Trust authority have placed an
order for building a floating plateform
with some Calcutta firm; and

(b) if so, what are its detaijls?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) and (b). Yes, Sir,
In February, 1979, Kandla Port Trust
placed ap order on My/s. ‘Hooghly
Docking and Engineering Company
Limited, Howrah for the construction
and delivery of a steel floating dry
dock of 2,700 tonnes lifting capacity
at an estimated cost of Rs,. 496.00
lakhs,
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~ Rallway Wireless Monitoring Organisa-

6885, SERI ‘M. KALYANASUNDA-
. RAM: Will the Minister of RAIL-
" WAYS be pleased to state:
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(b) it so, why thé South Central -
Railway which has 16 wireless stations
have closed down ' its. monltd'dn.
station and rendered the four wirelesk
operators surplus and transferred two
wireless operators to Southern Rail-
way?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) The Indian
Railways are maintaining their own
wireless monitoring organisations in
accordance with the rules and regula-
tion of the Indian Wireless Act for
monitoring the wireless linked to
check up for frequency deviations.

(b) The workload of monitoring on
the South Central Railway has re-
duced as microwave links have re-
placed the H.F. wireles links, The
Wireless Operators have been absorb-
ed in alternative jobs, Two Wireless
Operators have gone from the South
Central Railway to Southern Railway
cn their own option with the approval
of the Ministry of Railways.

Wireless Operators of Segunderabad
Divigion

5386. SHRI M. KALYANASUNDA-
RAM: Will the Minister of RAIL~
WAYS be pleased to state:

(a) whether it is a fact that Wireless
Operators of Secunderabad Division
(B.G.) are denied regular weekly rest
and leave due because of ghortage of
Wireless operators, since many Wire-
less Operators were reverted and sent
as ticket collectors due to the with.
drawal of Wireless Operators from
Secunderabad - Purna . Bhadmchalam
wireless link;

(b) ‘whether it is permltted to,
operate ‘wireless sets with men’ other
than certiﬁed wireless operutow mﬂ

(c) it so, how the Secunderabed~ -
Purna-Bhadrachalam  wireless. ok
boins aper-ted’






